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(b) if so, on which date this was done and
on what grounds the film has been exempted
from entertainment tax?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) Yes, Sir.

(b) The film was exempted from
entertainment tax by the Delhi Administration
on 27th September, 1967 for a period of two
months which ended on 26th November,
1967. Exemption was granted on the merit of
this film as a vehicle of inspiring ideas of
patriotism, self-respect and national defence,
and was given with a view to helping more
people to see the picture and to act as an
incentive for production of similar pictures.

ATOMIC POWER STATION ON THE SEA
COAST OF SAURASHTRA

*644. SHRI M. C. SHAH : Will the PRIME
MINISTER be pleased to state whether the
Government of Gujarat has asked the Centre
for the establishment of an Atomic Power
Station of 600 M.W. of energy, on the sea-
coast of Saurashtra?

THE PRIME MINISTER AND
MINISTER OF ATOMIC ENERGY
(SHRIMATI INDIRA GANDHI): A request
has been received from the Government of
Gujarat for the establishment of u nuclear
power station in that State. The Atomic
Energy Commission is currently studying the
implications of large atomic power stations as
sources of low cost energy in India. The
suggestion of the Gujarat Government will be
considered in the course of these studies along
with others.

BIRTH ANNIVERSARY OF NETAJI SUBHAS
CHANDER BOSE

*645. SHRI CHITTA BASU : Will the

Minister of INFORMATION  AND
BROADCASTING be pleased to state :
(a) whether Government propose to

arrange a special programme over the All
India Radio on the occasion of the birth
anniversary of Netaji Subhas Chandra Bose ;
and

(h) if so, what are the broad features of the
programme ?

THE MINISTER OF INFORMATION
AND BROADCASTING 'SHRI K. K.
SHAH): fa) Yes, Sir.
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(b) Two
one

special feature programmes,
in English "The Rebel" and the
other in Hindi and the regional lan
guages "Netaji Abroad" are proposed
to be arranged centrally and broadcast
on the national hook-up on the 23rd
lanuary, 1968. Besides, the Calcutta
and Cuttack Stations will arrange some

additional local programmes on the
occasion. Moreover, all Stations will
provide regional news/newsreel

coverage to the functions that may be held in
their respective regions.

WANS RETURNING TO ADEN

m 646. SARDAR RAM SINGH : Will the
PRIME MINISTER be pleased to state :

(a) whether it is a fact that Government
propose to send back to Aden the Indian
settlers of Aden how have recently come to
India;

(b) whether Government have ensured that
the Indians intending to return to Aden will be
given adequate protection and security of
their profession ; rid

(c) whether any phased programme has
been drawn up by Government for their
repatriation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) Government have no such
proposal in mind. The Indians from Aden
have come to India on their own and if they
desire to go back, they are free to do so.

(b) This is a matter for the People's
Republic of South Yemen. They have given
assurances that Indians will be given adequate
protection there and their interests will be
safeguarded.

(c) Does not arise.
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‘ *647. SHRI V. M.CHORDIA: W111 the
Minister of DEFENCE be pleased to state
whether itis a fact that the

t[ ] Hindi translation.



